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PRINCIPA L SEAT AT JODHPUR

No. Accts/Btdg/ 2tl2021 Date,: 28.07.2021

It is notified that the Monthly License Fecs and Scavenging Charges for

Advocates' Chambers of new building of Rajasthan High Court at Jhalamand,

Jodhpur lras been exempted from 01.03.2020 to 30.06.2021.

It is further notified that Morthly License Fees and Scavenging Charges

already deposited by the respective adyocates for their chambers for the period from

01,03.2020 to 30.06.2021will be adjusted for future period.

der

Registra m tration)
Rajasthar High Court

Jodhpur

No. AcctslBuild/ New RHC Adv. Chamber/RenU 3I9 Date: 28.07.2021

Copy is forwarded to the following for information necessary action:_

l. P.S. to Hon'ble Mr. Justice Vijay Bishnoi.
2. P.S; to Hon'ble Mr. Justice Arun Bhansali.
3. P.S. to Hon,ble Dr, Justice p.S. Bhati.
4. President, Rajasthan I{igh Court Advocates Association, Jodhpur.

/Rajasthan High Court Lawyers Association, Jodhpur.
5. General Secretary, Rajasthan High Court Advocates Association,

Jodhpur/Rajasthan High Court LavTers Association, Jodhpur.6. Secretary, Bar Council, Rajasthan lligh Court, Jodhpur.7. Cashier, Rajasthan High Court, Jodhpur.
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